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Gehlot: State govt flouting - Hospital ‘denies’ to release body

SC orders, Constitution by

A C CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED
// Enrera 36, 7| Corporate Office : Chola Crest, Super B, C54 & C55, 4, Thiru Vi Ka Industrial Estate, Guindy, Chennai-600 032, T.N.
DENMAND NOTICE
UNDER THE PROVISIONS OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF
SECURITY INTEREST ACT, 2002 (“the Act”) AND THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (“the Rules”)
The undersigned being the Authorized Officer of Cholamandalam Investment and Finance Company Ltd. (the Secured Creditor) under the Act
and in exercise of the powers conferred under Sec. 13(12) of the Act read with Rule 3 issued Demand Notice(s) under Sec. 13(2) of the Act,
calling upon the following borrower(s) to repay the amount mentioned in the respective notice(s) within 60 days from the date of receipt of the
said notice. The undersigned reasonably believes that borrower(s) is / are avoiding the service of the Demand Notice(s), therefore the service of
notice is being affected by affixation and publication as per Rules. The contents of Demand Notice(s) are extracted herein below :-

[ ] [ ] [ ]
Sr. Name & Address of the Loan|  Dt. of Demand -~
Helavi h s over pending bill, kin protest
e aylng panc ayat pO S Loan A/C. No(S). : LAP4RGH000117810 30.09.2025
, . . . . 1. Mr/Mrs. Ram Singh 2. Mr/Mrs. Meeradevi | . Rs 2'0 1 0.221)- All that piece and parcel of total area of 300 Sq.Yard,
tratorsinstead of conducting elec- Man S bOdy handed overto fam]ly aftel‘ minister intervenes Add:- 24, Harjan Choupal, Gulpura, Guipura,| & (Ru.pee’s T’wenty Shri Ram Singh S/o. Litchman Khati Rfo. Village
PRESS TRUSTOFINDIA ti “Thi direct violati Churu, Rajgarh, Rajasthan, Near Temple, Churu,| < Gulpura, Tehsil Rajgarh, District Churu, Patta No.
ons. IS Was a direct violation 1. . & | Lakhs Ten Thousand
O . . “ . » Rajasthan - 331023. Also At: Patta No. 41137 And| w 41137. And Bounded On:- East: Rasta, West:
JAIPUR, OCTOBER 26 of the Constitution”, Gehlot said. tion, thebody washandedoverto  “We had deposited Rs 6.39 lakh. 42, Village And Gram Panchayat Gulpura, Tehsil| o | WO undred Twenty |\ - vamy dataram, North: Balvir/ lichman, South:
The senior Congress leader PRESS TRUST OF INDIA the family. Vikram Meena (42), a On this, Meena said private Rajgarh District Churu Rajasthan, Na, Guipura,| © 0”54%’;'203;;;” Khasra land of Gajuram/govindram.
CONGRESSLEADER Ashok Gehlot  said Articles 243-Eand 243-Uof ~ JAIPUR, OCTOBER 26 residentof Dausadistrict, wasad-  hospitals in the state were not ex- Rajgarh, Churu, Rajasthan - 331023. o
Sunday said the BJP government  the Constitution mandate elec- mitted to the hospitalonOctober  tending the benefits of govern- '1-°“an" /nAnIc' ;‘0(3)- LLAPLOTLUJ’OU“”” 30.09.2025 §°he(:‘0|e4;716' g(?‘a' ﬁgea g/f ”Pfopgﬂly Qh700 SBq- Ft,
in Rajasthan was “flouting” the ~ tions every five years, and their  TENSION ERUPTED at a private 13 after sustaining injuriesina  menthealth schemes to patients, > e Dirr';‘;sN:’ga; T, Mirs. pana Bai| w5 | P 20:20,948) Hztjfsm‘;n o B';‘La;f‘ej%r'rf’%zsmanzrﬁél e
Constitution and Supreme Court  term cannot exceed this period,  hospitalinJaipur Sunday afterthe  road accidentin Mahwa. despite being registered under Add:- Masjid Mohalla, Gram Balakheda, Post| S (T_m;ﬁesTTwe{lty West: Aam Rasta, North: Durga Shankar Nagar,
orders by delaying elections for  also citing Supreme Courtrulings  family of a deceased man alleged “The hospital refusedtoadmit ~ them. “ladmit that monitoring is 2. |Baldda, Tehsil Anta Bala KheraBaran, Kota| & Thiu;n‘g’ﬂge South: Own land., Schedule - 2:- Total area of
Panchayati Raj institutions (PRIs) ~ which require Panchayat elec-  the hospital refused toreleasehis ~ himunder AyushmanBharatand ~ aweakness of our government,” Rajasthan - 325206. Also At: Patta No. 4769 = | . oo4 o |Property 1696 Sq. Ft, Patta No. 4769, Situated at
: : - , : : . And 4770, Kh. No. 300 Gram Balakheda, Gram| & } Y village - Balakhera, Baran, Rajasthan. And Bounded
and urban local bodies (ULBSs). tions every five years. He con-  body over non-payment of the the state’s Mukhyamantri he said, adding he spoke to the PanchayatBalakheda, Panchayat Samifi -Anta Eight Only) s on | °F ast: Manglal Rathi, West: Aam Rasta, North:
In a video statement, the for- ~ demned the government’sdeci-  pending bill of Rs 1.75 lakh. They ~ Chiranjeevi Yojana, saying they  Chief Secretary about the matter. Baran Dist Baran Baran Baran - 325202. 24.002025 Puranmal Nagar, South: House of Pana Bai.
mer CM said the functioning of ~ sionasanti-democratic,sayingit ~ brought the issue to the noticeof ~ only accept cash payments. The On the other hand, the hos- Loan A/C. No(S). : LAP1BUN000081622 20092025  |Al that piece and parcel of residential house
PRIs and ULBs have nearly come  “undermines the very purposeof  state Agriculture Minister Kirodi ~ billamounted tooverRs8lakhin ~ pital administration said ; mmfs- Qaﬁas: Sh;r,',“a " S | Rs.20,02,038- |total area of 1206 Sq. Ft,, Patta No. 55, Situated
toahalt,andthe BJPwasavoiding  theseinstitutions, whichistocre-  LalMeena,whoarrivedatthehos- 13 days,” said Vikram’s relative ~ Vikram’s Ayushman card was 2. |t Do K ol Gurornek g’;lony Bundi Bungi | S | (Rupees Twenty |at - Gurunanak Colony, Dhobiyon ki gal, Bundi,
elections out of fear of losing. He  ate grassroots leadership”. The  pitallater, wherethefamilymem-  Jagaram. He alleged after not active, so his treatment un- Dhobi Ki Gali, Bundi, Rajasthan - 323001. Also At:| € '_-ri‘fhs EWOhtTgOlllsand svala‘slthén-lf\nﬁ B?#nﬂed On:-ngit: Housesog Vikki,
alleged though the term of ULBs  last ULB elections were heldin  bers were raising slogans against ~ Vikram’s death Saturday, thehos-  der the scheme was not possible. Property At Patta No. 55, Gurunanak Colony, Dhobiyon | & 'g‘r‘]' 2409 282’2 % South: Hotse of Amar Lol <o Shama.
and PRIshasended, thestategov-  November 2019 and the last PRI the hospital administration. pitaldemanded the pendingpay-  “They agreed to treatment in Ki Gali, Bundi, Bundi, Bundi - 323001, .
ernment hasappointed adminis- ~ elections in January 2020. After the minister’s interven-  ment before releasing the body.  cash...” a hospital official said. Schedule -1:- Al that piece and parcel of property
Loan A/C. No(S). : HL29BNGO00094183 tota\_area of 213 Sgq. Yards., Patta No. 3_4, Snuateq
1 Mrers.BhairtlJ.Gur'ar 30.09.2025 at Village Beerwara, Gram panchayat Nimor, Kekri,
. . . 2' MrIMrs' Prahlad Gun!'ar - Rs 2'0 62 571/ Ajmer, Rajasthan., And Bounded On: East: House
67 admlnlstratlve 3. Mr/Mrs. Na rayani Gulrj ar 8 (HL;peés T’wenty of Bheru Gurjar, West: House of Manohari Gurjar,
ma ; aIlnounce a eS Or S a eS O a ’ 0 fﬁ cers tl‘anS fel‘l‘e d 4. A.dd:- S/o; Prahlad Gurjar, Charbhuja Mandir, Gurjar E: Lakhs Two Thousand NzorlRH aszgz:tzndS%ztr:; %?"prggg?t’y ?oﬁgleg:g:
Mohalla, Beerwara, Ajmer, Rajasthan, Near By| — Five Hundred : .
) ) o S . i @ of 288 Sq. Yards., Patta No. 35, Situated at, Village
schedule. The SIRcould startfrom  deletions are carried out, under ~ comearegulartrend,”theEChad i Rajasth Charbhuja Ji Mandir, Ajmer, Rajasthan - 305404.| o2 | Seventy One Only) oo Gram’ panchayat Nimor, Kekri, Ajmer,
. e - 1N Rajastnan Also At: Sankalp No. 02, Book No. 293 Beerwara ason24.002025 | S one East: H :
EXPRESSNEWSSERVICE  November 1withfivestates/UTs  theSIR, therollsare madeafresh,  said inits June 24 order. The EC’s Kekri Ajmer Rajasthan -305404 L:":nsa na':('a . r; s n‘:j“'.‘a ; i d;"T V;‘:si H%“SSZ gf
. . . . .. . XI \t I | VI, . U
NEW DELHI,OCTOBER 26 where Assembly polls are due Wth all reglstgred electorsre-  June 24 order has been chal-  Jaipur: In.admlmstratlye‘ reshgf— Prahiad Guriar, North: Aam Rasta, South: Self Bada.
nextyear —Assam, West Bengal,  quired to submit new enumera-  lenged in the Supreme Court. fle, 67 Rajasthan Administrative Loan AIC. No(S). : LAP1BHI000122796 30.09.2025
The Election Commission (EC)is  Puducherry, Kerala and Tamil  tion forms. Due to computerisa- In Bihar, a total of 68.66 lakh  Service officers, including 32 sub- 1. Mr/Mrs. Hukam Chand | Rs.21,80,118 [All that piece and parcel of residential house total
set to announce the schedule for ~ Nadu — and some other states.  tion of the electoral rolls, an  namesweredeleted fromtherolls  divisional officers, have been 2.Mr/Mrs. Banarsidevi | 8| (RupeesTwenty |area of 1,989 Sq. Ft., Patta No. 105, Ward No. 17
the Special Intensive Revision  States with “peculiar circum-  intensive revision has not been  during the SIR.Inall, Bihar'selec-  transferred. The Department of 5. ggj‘;s' thgﬁja& ‘Q’::('j Rﬁr; gé?;;h:r']w_aréomf = O;ﬁobil::;%%:ty g(;‘ﬁqvfd}mzeh;':‘arﬁ’e dDIgtrt\-- ’g‘;”:t' Figzsmgstj
(SIR)of electoral rolls ipgtleast 10 stances”, like whe;e localbody carriedoutin abqutwo decades.  toralroll publishedonSeptember ~ Personnel issue_d the transfer list Also At: Ward No. 17, Gujar Wadi, Tiara, Nagar| 5 | Hundred Eighteen |House of keshuram, North: House of ball guiar,
states Monday, officials said polls have been notified, could be “The Commission has noted ~ 30shrunkby6% TheEChadasked  late Saturday night. Palika Tijara, Distt. - Alwar, Tijara, Tijara, Alwar,| & Only)ason | South: Road.
Sunday. The poll body, compris-  left out for now, a source said. that during the 20 years signifi-  foradditional documents fromall Ajmer ADM Gajendra Singh Rajasthan - 301411. 29.09.2025
ing CEC Gyanesh Kumar, and OnJune 24,theECdecidedto  cant change in electoral roll has  thoseinBiharwhoregisteredafter ~ Rathore was shifted to the Board I;ohallnMAnIC- ll:o(sll. : ?kOSDTR;?mm 9155
Election Commissioners Sukhbir ~ conductanation-wideSIR,start-  taken place due toadditionsand 2003 to establish eligibility, in-  of Secondary Education, Ajmer, as 2 MiThire Mot Komawar o 30092025 |t icce and parce of resicential house fofal
SinghSandhuand VivekJoshi,will  ing with Bihar since polls were  deletionsonalargescaleoverthis  cluding citizenship. After the SC  the secretary, replacing Kailash 3. Mr/Mrs. Suman Kumari 2 RRS- 22?;{:% area of 5550 Sq. Ft, Khasra No.-1309, 1310, 1317,
addressapressconferenceat4.15  due.Thelastintensiverevisionin  long period. Rapid urbanisation  intervened, ECaccepted Aadhaar  Chand, whowasmade DausaZila Add:- Ward No. 9 ,Goshala Ke Pass, Danta, Sikar, § (L;Eﬁ: ihir; T}'"eeo 1318, 1319, 1321, Ward No. 09, Situated at village
pmMonday, theECsaidSunday.  the state wasin2003.Unlikean-  and frequent migrationof popu-  as a proof of identity not citizen- ~ Parishad CEO. Jaipur East ADM 6. |Rajasthan, Goshala Ke Pass, Dantaramgarh,| o+ | “ry coniGeygq |Danta, Near Goshala, Tasil Dantaramgarh, Sikar
The invitation for th land lection S ial  lation fi lace t th hip. S th f Saniav K Math B 1l Rajasthan - 332702. Also At: Khasra No. 1309,| & Hundred Thirt Rajasthan, And Bounded On:- East: Rasta 20ft.
T e invitation for the presser  nual and pre-election Specia ation from one place to another  ship. Sources say the process for anjay Kumar Mathur, Jaipur- 110, 1317, 1318, 1319, 1321 Ward No.9 Vilage| & | e Y lihen land of Nandlal, West: Plot of Jhuta Ram.
didn’t mention the topic, but of- SummaryRevision(SSR)ofelec-  on account of education, liveli-  otherstatesislikelytobealongthe ~ ADM NarendraKumarVermaand Danta, Tehsi- Danta Ramgarh, District- Sikar, '929 0; Z},Z‘E O | North: Self Vacant Land, South: Aam Rasta.
ficials said it was for the SIR  toral rolls, where additions and  hood and other reasons havebe-  lines of the Bihar order. others were also transferred. PTI Rajasthan Danta Dsanta Sikar - 332702 Rajasthan o
Near Balaji Mandir Srimadhopur - 332702.
Loan A/C. No(S). : HL22BWR000136478 30.09.2025
99/2025 1. Mr/Mrs. Om Prakash Devasi - Rs. 22,75,353/- | All that piece and parcel of plot total area of 133.33
GOVT. OF BIHAR Advertisement No. 2. Mr/Mrs. Pushpa Devasi =3 (Rupees Twenty | Sq. Yards., Situated at Araji No 3783, Residential
. Add:- C-216, Azad Nagar, Bhilwara, Azad Nagar,| < | Two Lakhs Seventy |Plot No. 140, Village Pansal, Tehsil & Dist. Bhilwara,
Government of India 7. |Bhilwara. Rai . 2 i i .. East:
BIHAR COMBINED ENTRANCE COMPETITIVE EXAMINATION BOARD , Rajasthan - 311001. Also At: Plot No.| < Five Thousand | Rajasthan, And Bounded On:- East: Road 30 Feet,
ot OFR N B 3 2 3 140, Near Pansal Road, Swastk Enclave, R V| ¢ | Three Hundred Fifty [ West: Plot No. 153, 154, North: Plot No. 141, South:
I.A.S. Association Building, Near Patna Airport, Patna-14. I?ub.llc Enter.prls.es Selection Board Pansal, Tehsil And Dist Bhiwara e, Residential,| & | Thre Oniy) as on | Plot No. 139
Website : bceceboard.bihar.gov.in / Helpdesk : helpdesk.bceceboard @bihar.gov.in invites applications for the post of Na, Bhilwara, Bhilwara, Rajasthan - 311001. 29.09.2025
UNDER GRADUATE MEDICAL ADMISSION COUNSELLING Director (Domestic Division) L .o RO S . St 1 o ., A o 61, Gran
.~ . in . - - i il -
(UGMAC)-2025 for MBBS/ BDS/ B.V.Sc. & A.H. in Govt. Medical / Dental _ _ o 1. s, Sampat Lal Khatic 00205 | e o Boundes o
. ] L o Container Corporation of India Limited (CONCOR) 2. Mr/Mrs. Deepika Devi S | Rs.24,35051- ' garh, Rajastan, :
Veterinary Colleges and Private Medical / Dental Colleges of Bihar 3 Nir/Mrs. Vinod Khatik S | (Rupees Twenty East: Own House, West: Road, North: House of
Adyv. No.- BCECEB(UGMA C)-2025/18 Dated 26.10.2025 Last date of'subm.lssmn of apphcatlon 8. |Add:- Bank Ka Rasta, Kankarwa Kankarwa, Main E_ Four Lakhs Thirty t’;l‘;ayg]c:lggz’ S;,lcnerl]0':°T§f$§222‘§?;é;$”
. . by the applicant is by15:00 hours on Road, Chittorgarh, Ralasthan - 312204. Also At:| & | Five Thousand Fifty | f%e® &7 202 & AOL 0 8¢ & 0% S0
Public Notice 11/11/2025 Ward No. 7, Bus Stand, Village And Patwar Halka| & | One Only)as on G'}am panchayat Tumbaaiya’ TehJsiI N Ganérar Dist
. . - Kankrawa, Not Available, Kankrawa, Bhupalsagar, 29.09.2025 ) ’ . ! :
In continuation to Adv. No. BCECEB(UGMAC)-2025/14 Dated 03.10.2025 and 2025/17 dated Last date of forwarding of applications by the faridava, Not A, Kanian upalsag Chitorgarh, Rajasihan, And Bounded On- East:
24.10.2025, it is to inform to all concerned candidates of UGMAC-2025, General Public and Medical . . House of Bheru B.h'l’ West: Own House, Nprth:
. ; ; : . . Nodal officers of PESB is by 17:00 hours on House of Balu Gadri, South: House Of Ganpat Singh.
Colleges that 50-50 additional seats in Seat Matrix of Private Medical Colleges KMC, Katihar and 20/11/2025
RDJMMC, Turkey, Muzaffarpur respectively have been added with 50 seats of Newly Virat Ramayan I{oa':mAnlr (s; I’:‘:)E?;;‘La:;m:iomzosw 30.09.2025
Institute of Medical Science, Chakia, East Champaran. Revised updated Seat Matrix has already been For details login to website https://pesb.gov.in 2. Mr/Mrs. Naru Meghwal = | Re.2424a50. |Althat piece and parcel of plot total area of 950
loaded d' bsi . . 8 T Sq. ft., Situated at Gram Amberi, Gram panchayat
uploaded on Board's website. 3. MriMrs. Rekha Meghwal 2 | (RupeesTwenty |ty “Tohsil - Badgaon, Dist. Udaipur, Rajasthan
All concerned candidates of UGMAC-2025 may fill / change Choices in the light of above. 9. [Add:- Piplaj Mata Colony Amberi, Udaipur Sapetia| .| FourLakhsTwenty |, "Bo et on.. East: Plot of shri s,yinghJ West:
2. Itis also to inform that as per para 8 of Adv. No. BCECEB(UGMAC)-2025/14 dated 03.10.2025, Fr—— Rajasthan, Main Road, Udaipur, Rajasthan -| o FourThousand Four |y, oo "N it o6 Road. South: Other Vacant
. o il )
" : . 313011. Also At: Patta No. 12509, Ward No. 05,| & | Hundred Fifty Only)
Such candidates who have been allotted a seat through Round-3 Counselling of AIQ conducted by Piplaj Mataji, Villege - Amberi, Not Available, Amberi as on 29.09.2025 Land.
MCC are not eligible for UGMAC-2025 Round-3 and further counselling. Hence they need not to do onGc MBA BASIN, KOLKATA Badgaon, Uaaipur, Rajasthar; 313011 Y
Choice Filling for Round-3 Counselling." INVITATION FOR PRE ALIFICATION OF VENDORS FOR Loan A/C. No(S). : HL09JDH000011140 30.09.2025
But now in the light of Court order and information from Adgme, MCC, New Delhi, if a candidate CIVIL WORI((]S FO:DEVELOPI:EI:IT WEI.I(.:S AT (A)SH(?KNAGAR ng sPADo1 1. Mr/Mrs. Moh Rafik 2. Mrﬂ\lh_'s.Taiyyaba g Rs. 26,76,920/- |Plot No. 133/11-C, Near Sishu Niketan School,
have participated and been allotted a seat in 3rd Round Counselling of AIR of MCC but have not joined ( ) Add:- Maderna Colony Shishu Niketan, School| < [ (RupeesTwenty |Madema colony, Jodhpur And Bounded On:-
the seat, then he/ she can participate in 3rd Round Counselling of State Quota and vice-versa. FOR FDP AT ASHOKNAGAR, NORTH 24-PARGANAS, WEST BENGAL 10. [Ke Pass Jodhpur, Jodhpur, Jodhpur, Rajasthan -| & | Six Lakhs Seventy | East: Plot No. 11/134 Satar khan, West: Property
) ) L - ; M/s ONGC India, MBA Basin, Kolkata invit ligibl d . d 342001. Also At: Bukhand Sankiya 133/11 KaBhag| <« | Six Thousand Nine |of Chand kha, North: Plot No. 11/134 Amar singh,
3. Rest of the terms / conditions of the Advertisement No.- BCECEB(UGMAC)-2025/14 Dated NS ndia, MBA Basin, Rolkata invites eligible and experience: Vake Maderna Colony Jodhpur Jodhpur Jodhpur -| & | Hundred Twenty Only) | South: Way.
03.10.2025 will remain same. civil \-/e:ndors to participate in the pre-qualification process for carrying 342001. as on 29.09.2025
Controller of Examination out civil works for Development wells at Ashoknagar Site (Pad-1) for 1. All that piece and parcel of property total area
FDP at Ashoknagar, North 24-Parganas, West Bengal. Loan A/C. No(S). : HL22JAP000143712 30.09.2025  |216.84 Sq. Yards. Plot No. D-55, Situated at scheme
- N SCOPE OF WORK : 1. Mr/Mrs. Suresh Gurjar - Rs. 26,53,998/- | Shrishti, Phagi Road, Chaksu, Jaipur, Rajasthan,
- - c N £ main f . il . . 2. Mr/Mrs. Munna Devi § (Rupees Twenty Six | And Bounded On:- D-55, East: Plot No. D-64, West:
Petronet LNG Limited gconstiuctionlofimainyicuncations teartiing Tiarcenino Vol Add:- Clo. Kailash Chand Guriar Ward No. 5, Khari| & | Lakhs Fifty Three ~|Road 30 Ft, North: Plot No. D-56, South:- Road 30
/ . ) Ring bunldh, Barbéd wire fencmg, Cleanlng.of existing waste pits, 1. Gujaro Ka Mohalla, Chaksu Jaipur, Tehsil Chaksu, E“ Thousand Nine | Ft., 2. All that piece and parcel of property total area
Regd. Office: World Trade Centre, Babar Road, Barakhamba Lane, New Delhi — 110001 construction of dining shed, Toilet blocks, Fire water tank, Hopper Jaipur, Rajasthan - 303901. Also At: Srishti Awasiya| 4 | Hundred Ninety [261.28 Sq. Yards. Plot No. D-64, Situated at scheme
PETRONET Phone: 011-71233525, CIN: L74899DL1998PLC093073 shed, Sanitary & Plumbing works, other miscellaneous civil works and Yojana, Phagi Road, Chaksu, Chaksu, Jaipur,| ® | EightOnly)ason |Shrishti, Phagi Road, Chaksu, Jaipur, Rajasthan, And
Email: investors@petroneting.in, Company’s website: www.petroneting.in Maintenance of site during drilling operation. Rajasthan - 303901. 29.09.2025 Bounded On:- D-64:- East: Road 30 Ft., West: Plot
L NG p g pany p 9
E .
* Duration : 12 (Twelve) Months. No. D-55, North: Plot No. 63, South: Road 30 Ft.
pp . i : 4 A . . )
100 days Campaign - “Saksham Niesha - Fom Juy 28, 2025 to November 6, 2025 e T i, Praoy Lot 2 i, R oy I AL
y 20, s ELIGIBILITY CRITERIA : A.dd'- Varéi No. 02 Jat Mohalla (.)houthpL;ra Jashma g Rs. 27,36,089/- |ft.,, Situated at Khasra No. 1191, Gram Chouthpura,
The Investor Education and Protection Fund Authority (IEPFA), under the Ministry of Corporate Affairs pursuant to MCA « Any Civil construction/Civil maintenance works other than horticulture 15, |Chittorgarh Rajasthan, Main Road, Chitorgarh, g S(esgrl:e'zsk K??.ﬁ (Bir:imalszagfhaé?; Agﬁmurra’;rh paggh:gti; nsa/;nnlg
circular dated 16/07/25, has launched a 100- day campaign titled “Saksham Niveshak”, running from 28 July 2025 to 6 work. "|Rajasthan - 312202. Also At: Aaraji No. 1191, & | oy o e h¥y Bou‘:‘ de dgoﬁ-- East: House%f Bharat JS/O Mandh lal
November 2025 to create awareness among shareholders to update their KYC details and claim any unpaid or unclaimed + Proven track record of successful execution of Civil construction/Civil Book No. 28, Gram-Chouthpura, G. P. Anoppura, & | Nine Only) as gn Jat. West: Nohra of Badri lal S/o Chunni lal. North:
dividends to avoid the transfer of such dividend / shares to the Investor Education and Protection Fund. maintenance works. Tehsil  Bhupalsagar, Chouthpura, Bhupalsagar, . Publ: ’
. Chi h Raiasth 12202 29.09.2025 Land of Prabhu lal Jat, South: Public Way.
) T ) ) ) ) ) Interested vendors are requested to contact ONGC MBA Basin, Kolkata ittorgarh, Rajasthan - 312202.
In allgnmenF wlth this !nltlatllve, the Company urges |t§ §hareho|der to update the!r KYC records and claim their unpaid / via e-mail to obtain pre-qualification criteria (i.e., PQC) document details Loan A/C. No(S). ;.HL29JAP000129242 2009.2025 ' ,,
unclaimed dividends lying with the Company after submitting the documents as specified below — and submit their pre-qualification documents in line with the outlined criteria. ; . mm:s z\neriTl ?E%Sh X . Rs. 30,63,425/- A:I tha} s'ffii §”d l\/lljt?rcglitmtredgdfﬂnal hor?seS(tBOStgl
Documents required to be submitted by shareholders Submi;sion °f. e St. deadline: Seven days from the date of A.dd:- C/f)j Banes;:r Gh(?ssh 3359 Govind Rao Ji Ka §. L;E#s eSei:tT?'ir:trie éifgeoNo.ée at govind) Rajlijyaoekai:asr:;,u lfleearo Maszid
holding shares in physical mode* Mode of dispatch publication of this notification. 13. | Ra, Ta Chandpole Bazar Jaipur Jaipur Rajasthan,Nr, §. Thousang Four | Kheradiyaan, Chokdi Purani Basti, Jaipur, Rajasthan
9 phy For inquiries or detail information, please contact : Jaipur, Rajasthan - 302001. Also At: House No.| & | o, Twonty -302001, And Bounded On:- East: House of Chote
N - " = . — 3359, Circle No. 26, Govind Rajiyon Ka Rasta, Near| & . khan and maszid Kharadiyaan gali, West: House of
Form ISR-1: Filled and signed, with self-attested KYC | By post: Physical copies, self-attested and dated to RTA Subhranil Majumdar, GM (E), Engineering Services (Mobile No. Masjid Kharadiyan, Chowkari Purani Basti, Jaipur., F|v2eg%r;|yz)0azsson Jhaman Das, North: Rasta, South: Public Chowk.
documents atbelow address— 9968282546, e-mail: majumdar_subhranil@ongc.co.in) / Shri A.K. Na, Na, Jaipur, Jaipur, Rajasthan - 302001. s
Dash, CGM (E&T)-HMES (Mobile No. 9969228542, e-mail: hmes_mba Loan A/C. No(S). : HL30JAP000094173 30.09.2025
Form ISR-2: Filled and signed, with banker’s attestation | Bigshare Services Pvt. Ltd. @ongc.co.in), ONGC Ltd, MBA Basin, 3rd floor, Technopolis 1. Mr/Mrs. Deepak Verma S | Res-31,60,206- Al that piece and parcel of residential house total
of your signature + original cancelled cheque [with your | Office No S6-2, 6" Floor, Pinnacle Business Park Building, BP Block, Sec-V, Salt Lake, Kolkata-700091. 2. Mr/Mrs. Santgshverma o | (RupeesThirty jarea of 303.33 Sq. Yards, Situated at Plot No. 03,
- y \ ) . ’ 14. | Add:- Plot No. 3 Indora Colony, Chomu Jaipur,Veer| & | One Lakhs Sixty |Scheme Indora colony, Chomu, Jaipur, Rajasthan,
name printed] or self-attested bank passbook/statement I:ethOAféuraltC’\;ntreB Mjgg(l)(gg Caves Road, Hanuman Ji Ka Rasta, Jaipur, Rajasthan - 303702. 3 Thousand Two | And Bounded On:- East: 30 Ft Road, West: Plot
Form SHAA3: For add ) ndheri (East) Mumbai p— Also At: Ward No. 6, Plot No. 3 Indora Colony| & | Hundred Six Only) |No.5, North: Plot No. 4, South: Road 6 ft.
orm SH-13: Foradding anominee Chomu Chomu Jaipur Rajasthan - 303702. as on 29.09.2025
or; INVITATION FOR EXPRESSION OF INTEREST FOR - -
F I ) . o M/S NDA METAXOIDES PRIVATE LIMITED Loan A/C. No(S). : HL24CHTOQ0149§03 1. Al tha_t piece and parcel of plot to.1.al area of 2700
orm ISR-3: Ifyou wish to opt out of nomination. OPERATING IN PRODUCTION OF RED LEAD AT PLOT NO C-43A 1. Mr/Mrs. Rakesh Kumar Chaichani Sq. ft., Situated at Patta No. 46, Araji No 891, Gram
RTAis having dedicated grievance Iinkthrough which RIICO INDUSTRIAL AREA EXTENSION, BASSI, JAIPUR, RAJASTHAN, 3h33u1 2. Mr/Mrs. Shubham Kumar 30.09.2025 & Gram panchayat Tumbadiya, Tehsil - gangrar,
Documents required to be submitted by shareholders investor can directly raise a query: (Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India 3. Mr/Mrs. Parvati Chaichani Rs :;1 1'9 305/ Dist.-Chittorgarh, Rajasthan, And Bounded On:-
holding shares in demat mode https://www.bigshareonline.com/InvestorLogin.aspx (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) éddi- Mohgm Matz:] chm Manﬁlr (T;mbadwﬁ, S (Rupees Thirty One ﬁast: OWSO Hﬁusse, ‘g‘e_s':: Roatz),fréorth:tngsi C;f
https://iconnect.bigshareonline.com/Account/Login RELEVANT PARTICULARS .5 Rijr;%:?\;n '3 102rgg: : Also' ‘;rtg.akéraji ,'\‘;’rgggr1' S | Lakhs Nineteen Aﬁ”;ﬁ”piégg o d°;arc'e| z‘;spelot mt;n;;a gf]gzz’sé
D.”'.y signed Request Letter for claiming unpaid 1. | Name o-f the corporate debtor NDA.MEtaXOIdeS Private Limited Gram And Gram Panchayat Tumbdiya, Panchaya{ & | Thousand Three Sq. ft., Situated at Patta No. 47, Araji No 891, Gram
Dividend(s) along with PAN & CIN/ LLP No. PAN: AAICN2273M n i Y ? . % | Hundred Ninety : ! ;
CIN: U24110RJ2022PTCO81225 Samltl-.Gangra}r, DlsﬁA-Chgﬁorgarh Raj, Tumbdiya,| & Five Only) as on & Qram panchayat Tumbadiya, Tehsil gangrar, Dist.
. ) ) 2. | Address of the registered office Plot No C- 43A RIICO Industrial Area Extension Tumbdiya, Chittorgarh, Rajsthan - 312901. 29.09.2025 Chittorgarh, Rajasthan, And Bounded On:- East:
Self-attested copy of Client Master List (after updating Bassi Jaipur, Jaipur, Rajasthan, India, 303301 3. Mr/Mrs. Madhav Lal Dhakar e House of Bheru Bhil, West: Own House, North:
KYC details); and 3. | URL of website N/A Add: Tumbadiya Chittorgarh Tumbadia Chittorgarh House of Balu Gadri, South: House of Ganpat
4. | Details of place where majority Plot No C- 43A RIICO Industrial Area Extension Chittorgarh Chittorgarh Rajasthan - 312901 India. Singh.
Cancelled Cheque of fixed assets are located Bassi Jaipur, Jaipur, Rajasthan, India, 303301 Loan A/C. No(S). : HL09SR0000073779 30.09.2025
5. | Installed capacity of main 10 TPD to 12 TPD Approx (Tons per day). 1. Mr/Mrs. Mukesh Kumar Y .
; . : Rs. 38,76,536/- | All that piece and parcel of plot total area of 1500
- - products/ services 2. Mr/Mrs. Santosh Devi = S -
*Shareholder can download these forms from Company’s website at below link — 6. | Quantity and value of main Revenue of Rs. 25,22,58,275 /- (as per Audited|| Add:- Jaswant Pura, Jalor Jaswantpura Rajasthan, & | (Rupees Thirty Eight (Sq. ft, Situated at Patta No. 60, Gram Jaswantpura,
https://petroneting.in/norms-for-processing-investors-service-requested-by-rta-related-forms products/ services sold in last Balance Sheet for year ending 31.03.2024) 16. |Jaswant Pura, Bhinmal, Rajasthan - 307515. Also| Lakhs Seventy Six | Gram panchayat Jaswantpura, Tehsil - Jaswantpura
financial year ’ At: Southern Il-’art of Pafta No. 60, Dated 21_07'_201 4 g'?; Thousand Ewe , Dist. Jalore,. Rajasthan - 307515, And Bqur)ded
Shareholders holding shares in electronic form and have not claimed their dividend, can claim the same after updating / 7. | Number of employees/ workmen Z;eé.e;;'yc';?f,fe'ﬁcl‘;ﬂf'°yee/ workmen as Patta Reg No. 02 / Jitpura Road, Jaswantpura, Tehsi| & gi:”g;?)%g:gry] ﬁ:;;h'?jzi‘;ti'vt;r'gofﬁg!H‘g":::;"é’;a‘;fk;ﬁflr'ma"
modifying their KYC details with their respective Depository Participants [DP]. 8. [ Further details including last Details can be sought by emailing the jzzmr/:mgg% ?'ézhfnﬂoéce,sfngfggﬁiﬁamingggéﬁu;a 29.09.2025 ’ :
available financial statements Resolution Professional at: _ ~ :
Shareholders are requested to kindly take note of the above and act accordingly to support the campaign. Further, please (with schedules) of two years, lists | cirp.ndametaoxides@gmail.com Loan A/C. No(S). : HL22BAW000120944 30.09.2025 .
submitthe required documents. of creditors are available at URL: ' _ 1. Mr/Mrs. Kiran Singh Droga 2 Rs. 20,50,242/- | All that piece a_nd parcel of plot total area of 1:_38.88
9. | Eligibility for resolution applicants | Details can be sought by emailing the 2. Mir/Mrs. Rekhakanwar S (Rupees Twenty | Sq. Yards., Situated at Plot No. B-83, Village
For any further assistance regarding 100 days Campaign - “Saksham Niveshak”, please do reach out to us at under section 25(2)(h) of the Resolution Professional at: 17 Add:- Moti Nagar Colony, Gulabpura, Near Temple, o Lakhs Fifty Gulabpura, Tehsil Hurda, Dist.—Bhilwara, Rajasthan
investors@petroneting.in Code is available at URL: cirp.ndametaoxides@gmail.com " |Bhilwara, Rajasthan - 311021. Also At: Plot No.- B-83,| «° Thousand Two |- 311021, And Bounded On:- East: Aam Rasta 20
o 10. | Last date for receipt of expression | 11th November, 2025 N. P. Plot No. B-83, Moti Nagar Colony, Gram Gulabpura, | ¢ Hundred Forty | ft., West: Plot No. 82, North: Aam Rasta 20 t., South:
Special Window for Re-lodgement of Transfer Requests of Physical Shares till 06.01.2026 of interest T Tehsi Horda, Dist. Bhiware, Rajasthan, Residertai,| | Two Only) as on | Aam Rasta 20 f.
11.) Date of issue of the provisional list | 21st November, 2025 Gulabpura, Gulabpura, Bhilwara, Rajasthan - 311021. 30.09.2025
Notice is hereby given that pursuant to SEBI Circular SEBI/HO/MIRSD/MIRSD-PoD/P/CIR/2025/97 dated July 02, 2025, the = Ef p{zsfiecft"’e rzso_'“t{on afp"ca”ts 6t Novermber 3055 The borrower(s) are hereby advised to comply with the Demand Notice(s) and to pay the demand amount mentioned therein
Company has opened a special window exclusively for the re-lodgement of transfer deeds, which were lodged prior to the : of)_sects)ss‘égsfows'f;:;’l‘”"st ovember, and hereinabove within 60 days from the date of this publication together with applicable interest, additional interest, bounce
deadline of April 01, 2019 and rejected/returned/not attended due to the deficiency in the documents/process/or otherwise. oS Lo provieion charges, cost and expenses till the date of realization of payment. The borrower(s) may note that Cholamandalam Investment
13.] Date of issue of final list of 6th December, 2025 . N " ™ " N N
inl Wi i ; ) : ) and Finance Company Ltd. is a secured creditor and the loan facility availed by the Borrower(s) is a secured debt against the
The special window will remain open from July 07, 2025 to January 06, 2026. prospective resolution applicants ¢ ) " )
12 Date of issue of information T1th December. 2025 immovable property / properties being the secured asset(s) mortgaged by the borrower(s). In the event borrower(s) are failed to
Re-lod t of leqall lid and lete d ts for transfer of physical sha here th . disput . memorandum. evaluation matrix ! discharge their liabilities in full within the stipulated time, The Secured Creditor shall be entitled to exercise all the rights U/s. 13(4)
€-10! ggmep 0 ega_y valid and compiete ocgmen s for ran_s er ot physical s rgs, where . ere IS no dispute on and request fc;r resolution plans to of the Act to take possession of the secured assets(s) including but not limited to transfer the same by way of sale or by invoking
ownership will be considered. Investors may submit their request till January 06, 2026, with the Registrar & Share Transfer pmspe(lﬁve resolution appﬁcants any other remedy available under the Act and the Rules thereunder and realize payment. The Secured Creditor is also empowered
Agent (RTA) of the Company. 75| Last date for receipt of resolution | 10th January, 2026 to ATTACH AND / OR SEAL the secured assets(s) before enforcing the right to sale or transfer. Subsequent to the Sale of the
’ plans ’ secured assets(s), the Secured Creditor also has a right to initiate separate legal proceedings to recover the balance dues, in case
During this period, the selzcunjities Ithat are re-Iosiged for transfer shall be issued only in demat mode. Investcl)rs must h?ve a 16.] Process email id to submit cip.ndametaoxides@gmail.com the value of the mortgaged properties is insufficient to cover the dues payable to the Secured Creditor. This remedy is in addition
demat account and provide its Client Master List (‘(CML’), along with the transfer documents and share certificate, while re- Expression of Interest and independent of all the other remedies available to the Secured Creditor under any other law.
lodging the transfer request with RTA. Due process shall be followed for such transfer-cum-demat requests. 17. | Details of the corporate debtor's Unknown at the moment. The attention of the borrower(s) is invited to Section 13(8) of the Act, in respect of time available, to redeem the secured assets

Yours faithfully,
For Petronet LNG Limited

Sd/-
Rajan Kapur

registration status as MSME

GGM & President — Company Secretary
S

Date: 27th October, 2025
Place: Udaipur

Rajneesh Sharma

Resolution Professional

NDA Metaoxides Private Limited
IBBI/IPA-002/1P-N01013/2020-2021/13249

Flat No. DGO4 Silver Springs APT, Navaratan Complex,
New Navaratan Main Road, Udaipur, Rajasthan - 313001

and further to Section 13(13) of the Act, whereby the borrower(s) are restrained / prohibited from disposing of or dealing with the
secured asset(s) or transferring by way of sale, lease or otherwise (other than in the ordinary course of business) any of the secured
asset(s), without prior written consent of the Secured Creditor and non-compliance with the above is an offence punishable under
Section 29 of the said Act. The copy of the Demand Notice is available with the undersigned and the borrower(s) may, if they so
desire, can collect the same from the undersigned on any working day during normal office hours.

Place : Churu/Baran / Bundi/ Ajmer / Alwar / Sikar / Bhilwara / Sdl-

Chittorgarh / Udaipur / Jodhpur / Jaipur / Jalore, Rajasthan Authorized Officer
Date : 30.09.2025 For Cholamandalam Investment and Finance Company Limited

Jaipur
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